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Mr. C.B.Sharma, counsel for the applicant. 
Mr.Anupam Agarwal, Proxy Counsel for 
Mr. Virendra Lodha, Counsel for respondents No.2 & 3. 

Ld. Counsel for the applicant submits that applicant 
has been promoted as Asstt. Secretary vide order dated 
21.10.2014. Hence, the OA has become infructuous. 

In view of the submissions made by the Ld. Counsel 
for the applicant, the OA is dismissed having become 
infruct~ous. 
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